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X HATAT
[eax uf¥=m Yer@ (ST faumr)]

FfergEeT
STIYR, 13 319, 2026

F.AT. 2073(H).—B=1T TBR, ¥ AMATIH, 1989 (1989 P 24) Ud Yerd (W) STIFaH, 2008
(2008 ®T 11) (RTH $AH $HD YTaTd I SAMAFRA Bel T &) B ORI 2086 & IU—RT (1) §RT Y& il
BT TANT R gU, I§ WA 1 S & UL b dllb T & oy, g8 A, [T Siera fqarvr s30 Surdg
TG | AT T B, SR IS & T ARR Ud SiegR H {4919 val gRASHT, @RI WIR Yed I
A 99 ARare W fafics, dreae, T o dec] dise I efid (Rl AFIR Ud SIeYR) dd JRarfdd
g FAfFfAE” & fFered, orgRer, yaud ofR waras & foy smferd & Yl A &7 315 &% & MU e
P EIYUT Bl %;

Iad g H Zdag Bz A, 9T H 39 SMEGAAT & UHIeH & aRg 4§ a9 e & HiaR, I
AR BT GRT 209 B SU—YRT (1) & FTH ISTIF YA & oy VAT 4 & 36 iR IWANT & Hae H
JTETT B DA

TP VAT MY eTH UIShRI A, SUWUS BRI, Fedl, NA—arR Td Swgve Jfar), dars
ER, FTAT—SRIGR, ITGRRIT BT folRad # fhar SIRAT 3R S99 S9@ 3MUR IYafvid by SITgT 3R e uTferery
AU BT AT w4 ¥ A7 A ZaAR & Ae® ¥ GAalg BT SaER U BT iR |1 U a7ierdl &l

2921 G1/2026 @)
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Garg B 3R VA R S - & uweErnd, afe Bis 8, Ry e gt g §Hel, Qe gl AT dl
AIEl BT ST BR FBT AT JTIAT PR FDbA,

Saq JfRTH B GRT 208 B JU-GRT (2) & T MAGRT gRT fHar a7 S5 ey 3ifcA R,

3 MRGET & Sl M arelt A &1 Y@idT IR Y & oy @R U § iR Radg afed gw
IHT FRIEoT Ferd ISRl & IWiad BRterd § fHar S |ohdT 2 |
vu lph
Ao TS & forem AriR & iegR #§ fagiy ¥a afkaion, serfa elRar ¥R I9d <ee 9
el Il ekjokM BheV fyfeVM] HkMkoV] xfr “kDr eYVh ekMy dkxk Vieuy ifeyk ukxkj ,o tk/kijh rd
cLrkfor jf[kd dufDvioVi* gr Bjpuk Ifgr ;k fcuk Djpuk di vifkxg.k dh tku okyh Hfe dk Bifkir

fooj .kA
IREIRSIE KLY
. . vkokir dh tku
o1 | rglty | xie 'O'I@[[;kk”k Hk;ed;k Hfe dh fdle dg%v{k:Qey oty Hfe
{k=Qy gDV;;j e

1 173 IGEll IR 15775 0.4145

2 171 IGEll IR 1.3579 0.7052

3 78 Gl IR 2.0892 1.2394

4 929 it ElEl 06278 0.2214

5 936 it EIE 0.7768 0.2270

6 928 i ElEl 1.3417 0.0030

7 75 i R 2.4419 0.8387

8 74 i R 2.1342 0.2175

9 949 it ElEl 0.2409 0.1171

10 e 950 i ElEl 0.3124 0.0137

11 NEN grerac 951 i EIE 1.0341 0.5346

12 36 oo EIE 0.4725 0.0530

13 34 oo EIE 1.1207 0.5135

14 33 oo EIE 3.8102 0.2234

15 937 oSt EIEl 0.9385 0.3406

16 938 oSt EIEl 0.5627 0.1221

17 939 oSt EIEl 2.0822 05916

18 947 oSt EIEl 25732 0.6475

19 148 oo EING 0.2427 0.0021

20 149 oo EING 0.2427 0.0440

21 151 ES 9. siEe 0.8090 0.4767
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22 155 LS 14, afrenfie 47.9584 2.8419
23 158 ES 14, afrenfie 0.3236 0.2180
24 159 RERT 19 TR 1.6361 0.2526
25 170 WHN T4, T 0.1980 0.0764
26 167 WHN T4, T 1.7365 0.0378
27 37 WHN T4, T 1.4534 0.0928

dy ;kx lxke 2kkMkoV 80-0948 11-0661
1 1081 oo arel 0.4466 0.0473
2 1080 o arel 1.3368 0.1562
3 1027 oo arel 0.4035 0.0092
4 1028 o arel 2.9943 0.0650
5 1079 oo aqrel 2.0645 0.6180
6 1077 oo aqrel 0.6040 0.1355
7 1078 it 9, gt 0.0866 0.0615
8 1029 ES T4, it 0.0948 0.0142
9 1076 o aqrel 1.2467 0.3116
10 1030 o arel 25342 0.0625
11 1036 i 1.9, gt 0.0798 0.0247
12 1037 o aqrel 0.7113 0.0448
1B | G 1039 feroft EIE 2.9479 0.7862
14 ER 1050 o aqrel 0.2367 0.2095
15 1051 o arel 0.5021 0.1511
16 1052 foohr IR 0.4270 0.1252
17 1048 foohr IR 0.2259 0.1365
18 875 foohr IR 1.4186 0.5333
19 797 foohr IR 0.3861 0.2570
20 799 foeh EIE 0.7622 0.3005
21 815 foeh EIE 0.8836 0.3890
22 814 foeh EIE 0.6358 0.4550
23 817 foeh EIE 1.0205 0.0073
24 813 fooh EIE 0.8833 0.0796
25 811 fooh EIREI 1.9931 0.6413
26 812 fooh IR 1.3884 0.2321
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27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

43

44

45

46

47

48

49

50

51

52

53

54

55

56

57

58

59

483 IR 1.1782 0.3328
484 IR 0.7356 0.5514
489 IR 1.5020 0.3066
485 IR 0.9084 0.1782
488 IR 0.1147 0.0895
487 IR 1.7865 0.9389
486 IR 1.8243 0.5437
493 IR 1.4981 0.5750
501 IR 12812 0.0285
500 IR 1.3237 0.3212
497 IR 1.0593 0.4665
498 IR 0.0661 0.0661
499 IR 1.7218 0.4896
496 IR 1.5420 0.4484
532 IR 0.1767 0.1502
531 IR 0.9155 0.5195
530 IR 1.0880 0.0839
444 IR 1.0843 0.4612
1025 T 1.1738 0.1201
1026 T, 0.2411 0.0580
865 T, 1.1165 0.0506
781 T, 0.7041 0.0806
510 g, 2.4961 0.0729
533 g, 0.6517 0.0878
443 .9, amardr 0.4854 0.3302
422 19 IREE 10.9524 0.6455
419 9. IRFME 0.8166 0.0361
418 9. IRFME 65.9942 1.7466
445 9. usrs 0.1067 0.0036
867 17 0.5572 0.0360
482 9. Aren 1.2511 0.2624
534 19 usrs 7.7055 0.6992
442 19 usrs 4.6249 1.6750
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60 554 IRERT 9, e 1.4463 0.0234
61 550 RGBT 19 TS 4.6625 0.2580

dy ;kx lxke [kokl ikt 151-1068 18-5913
1 181 oo IR 0.7711 0.0123
2 179 oo IR 0.9021 0.2451
3 176 oo IR 1.7361 0.4139
4 175 oo IR 2.3766 0.6445
5 152 oo IR 1.9254 0.6197
6 154 oo EINEI 1.9486 0.0185
7 150 oo EINEI 1.8986 0.5040
8 146 o EINEI 1.8093 0.0884
9 147 oo IR 0.9158 0.4706
10 145 oo IR 1.7377 0.5205

durs
11 ' 132 oo IR 1.2927 0.5593
IER

12 138 oo IR 1.0938 0.0367
13 134 o IR 0.9934 0.4171
14 133 o IR 0.8017 0.1341
15 129 o IR 3.3175 0.7955
16 128 o IR 2.0575 0.1729
17 126 o IR 1.8278 0.3863
18 125 o IR 3.1989 1.3129
19 90 o IR 2.6890 0.7259
20 182 ARG 19 ugre 11.6375 0.4162
21 180 ARG IR 0.8574 0.2547

dy ;kx lIxke ekMifj ki 45-7885 8-7491
1 2876 / 1573 foohr IR 0.0858 0.0815
2 2874 /1572 foeh IR 0.1560 0.1535
3 1283 fooh IR 1.1350 0.1305
4 TS 2868 /1024 foeh IR 0.1437 0.1412
5 2ER 2871 /1023 foeh IR 0.4721 0.4538
6 999 fooh EIREI 0.4008 0.0630
7 1000 fooh EIREI 0.4811 0.1711
8 1001 foeh IR 0.1805 0.0210
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9 1584 WRDBRI 19 TR 41.2387 27878
10 1581 BRI 19 TR 0.4098 0.0740
11 1563 TRBRI 19 TR 0.5368 0.0140
12 1485 TRBRI Tq TR 2.3483 0.1926
13 1481 TRBRI T4, AT 1.2181 0.0687
14 1290 WHN T3, AR 2.6070 0.2008
15 1288 TRBRI CINE) 0.4788 0.0359
16 1285 AR CINE 1.3912 0.4012
17 1025 TR g TR 40.3738 1.0117
18 996 TR Tq TR 14.0487 2.0256
19 1007 TR Tq TR 6.8756 0.0123
20 1002 TRBRI Tq TR 0.1197 0.0103
21 994 TRBRI Tq TR 72.3695 1.5322
22 1289 TRBRI T 2.2992 0.0197
23 995 TRBRI T 1.2614 0.0136
dy ;kx Ixke ikyMh fID)k: | 190-6316 9-6160

1 - 1346 BRI 14, IRNE 7.9635 0.0878
2 q:;'_zs' j;g 1580 BRI T4, 1.4545 0.1360
3 1570 TRDBRI 14, IREE 5.6364 0.1670
dy ;kx Ixke [kfj;k [kxkj €D kubh | 15-0544 0-3908

rglhy & ihikM "kgj Uftyk& tkékijh ;kx 48-4133

fyk & ukxkj
1 68 oSt RT3 0.3700 0.2356
2 69 oSt RT3 2.9600 0.6920
3 74 oSt aRTAT 1 2.9100 0.0560
4 75 oSt =TEl 3 1.5800 02133
5 T 77 /1942 ES =TET 3 0.9900 0.1793
H=ar

6 77 oSt =TET 3 1.5800 0.2729
7 80 oSt aRTAT 2 2.6400 0.3792
8 79 oSt =TET 3 0.9600 0.2579
9 81 oSt =TE 3 1.5100 0.3627
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10 82 foroh e 3 2.4900 0.1183
11 83 oo e 3 1.6200 0.3048
12 85 oo e 3 2.5200 0.3079
13 90 fosh el 3 0.8600 0.1550
14 84 Gl IrEl 3 1.2700 0.2149
15 89 o e 3 0.9500 0.3293
16 88 Gl W 3 2.4200 0.7874
17 87 o IrEr 3 1.0300 0.0282
18 2135 /149 forh I 2 0.6200 0.1842
19 149 forh I 2 1.2800 0.1618
20 148 / 1948 forh I 2 0.8100 0.2337
21 2511 /116 s T 2 0.5850 0.0420
22 143 s TR 2 2.3800 0.6458
23 2310 /120 s el 3 0.7133 0.0514
24 2311 /120 s Trer 3 0.7134 0.1530
25 2342 /2312 s Trer 3 0.5513 0.1417
26 2169 /122 faoit 1, sienfie 0.0955 0.0880
27 2360 / 2341 s 19, AR 0.1088 0.0143
28 121 s Trer 3 2.1400 0.2770
29 122 s el 3 7.7500 0.4254
30 922 s el 3 T SR 1 5.1166 0.3912
31 920 s R 3 6.9300 1.4600
32 955 Gl T 3 11.6600 1.7357
33 956 Gl T 3 0.4200 0.1581
34 886 TRERI LK AUES | 0.8300 0.0591
35 2171 /2169 IRBRI T 1 0.0645 0.0307
36 919 TRERI K CUN 0.5300 0.0330
37 958 RSB T ARR 10.8800 1.8694
38 1073 RSB T ARR 5.8000 0.6231
39 1074 RSB T ARR 10.2400 0.6681
40 1127 RSB T ARR 15.2200 0.0353
41 1206 RSB T ARR 127.6900 1.9356
dy ;kx lxke Vkyuijh | 241-7884 16-3123
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1 766 ES =TE 3 1.4000 0.2837
2 767 ES =TE 3 1.0600 0.1913
3 768 ES =TE 3 3.6900 0.8160
4 772 st EIEE] 2.0100 0.1285
5 770 Kl =TE 3 1.5200 0.0900
6 774 WHN g ol TR 0.3600 0.0050
7 1025 WHN g ol i1 qusTs 3.2800 0.0244
8 1026 WHN g ol T q9ere 0.9700 0.2834
9 1031 WHN g ol i qusTS 25600 0.2764
10 | HEar geTaT 1035 WHRI g frol T q9eTe 0.7600 0.3351
11 1047 RN F ol g usTS 6.3000 0.4536
12 1050 e g ol g usTe 4.7800 0.4691
13 1051 WHN g oot BRG] 5.8900 0.0027
14 1039 e g ol IR REI 5.4900 0.0372
15 1036 fAn R 3 0.8100 03136
16 3678 /1033 ES &R 3 0.4400 0.0338
17 3677 /1032 ES SR 3 0.3500 0.0078
18 3673 /1032 ES SR 3 0.3300 0.1690
19 3675 /1032 ES R 3 0.3300 0.1620
dy ;kx Ixke ékukiki | 42-3300 4-0826
rglhy & eMrk iftyk& ukxkjh ;kx 20-3949

rglhy & ihikM "kgj UFEyk& tkékijh ;kx 48-4133

rglhy & eMrk ifEyk& ukxkjh ;kx 20-3949

dy ;kx 68-8082

[E. 1. §. UTScg3R—Taagog il (TeTTH) / 19 / 2025]
R1a TRT SRAT, I SRR /AR
MINISTRY OF RAILWAYS
[North Western Railway (Engineering Department)]
NOTIFICATION
Jaipur, the 13th April, 2026

S.0. 2073(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railway
(Amendment) Act, 2008 (11 of 2008) and Railways Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the
Central Government, after being satisfied that for the public purpose, the land, the brief description of which is given in
the schedule annexed hereto, is required for the execution, maintenance, management and operation of the Special
Railway Project namely, "Proposed linear connectivity taking off from Kharia Khangar Railway Station upto M/s
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Marwar Cement Limited, Ghorawat, Gati Shakti Multi-Modal Cargo Terminal (District Nagaur & Jodhpur)™ in district
Nagaur & Jodhpur of the State of Rajasthan., hereby declares its intention to acquire such land;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer, Merta, District
Nagaur & Sub-Divisional Officer, Pipar City, District Jodhpur, Rajasthan in writing and shall set out the grounds thereof,
and the competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may after hearing all such objections and after making such further enquiry, if any, as the competent
authority thinks necessary by order either allow or disallow the objections;

Any order made by the competent authority under sub-section (2) of Section 20D of the said Act shall be final,

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for Special Railway Project namely,
"Proposed linear connectivity taking off from Kharia Khangar Railway Station upto M/s Marwar Cement
Limited, Ghorawat, Gati Shakti Multi-Modal Cargo Terminal (District Nagaur & Jodhpur)" in district
Nagaur & Jodhpur of the State of Rajasthan.

District - Jodhpur
Sr.No | Tehsil Village K::£::>Il\10. Type of land | Nature of land Toit:l:;'ea ac?urieraectjoi:f—la
1 173 Private Barani 1.5775 0.4145
2 171 Private Barani 1.3579 0.7052
3 78 Private Barani 2.0892 1.2394
4 929 Private Chahi 0.6278 0.2214
5 936 Private Chahi 0.7768 0.2270
6 928 Private Chahi 1.3417 0.0030
7 75 Private Barani 2.4419 0.8387
8 74 Private Barani 2.1342 0.2175
9 Pipar 949 Private Chahi 0.2409 0.1171
. Ghorawat
10 | City 950 Private Chahi 0.3124 0.0137
11 951 Private Chahi 1.0341 0.5346
12 36 Private Chahi 0.4725 0.0530
13 34 Private Chahi 1.1207 0.5135
14 33 Private Chahi 3.8102 0.2234
15 937 Private Chahi 0.9385 0.3406
16 938 Private Chahi 0.5627 0.1221
17 939 Private Chahi 2.0822 0.5916
18 947 Private Chahi 2.5732 0.6475
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19 148 Private Barani 0.2427 0.0021
20 149 Private Barani 0.2427 0.0440
21 151 Private G.M.Industrial 0.8090 0.4767
22 155 Private G.M.Industrial 47.9584 2.8419
23 158 Private G.M.Industrial 0.3236 0.2180
24 159 Government G.M.Magra 1.6361 0.2526
25 170 Government G.M.Rasta 0.1980 0.0764
26 167 Government G.M.Rasta 1.7365 0.0378
27 37 Government G.M.Rasta 1.4534 0.0928

Total (Village Ghorawat) 80.0948 11.0661
1 1081 Private Chahi 0.4466 0.0473
2 1080 Private Chahi 1.3368 0.1562
3 1027 Private Chahi 0.4035 0.0092
4 1028 Private Chahi 2.9943 0.0650
5 1079 Private Chahi 2.0645 0.6180
6 1077 Private Chahi 0.6040 0.1355
7 1078 Private G.M.Kuan 0.0866 0.0615
8 1029 Private G.M.Kuan 0.0948 0.0142
9 1076 Private Chahi 1.2467 0.3116
10 1030 Private Chahi 2.5342 0.0625
11 1036 Private G.M.Kuan 0.0798 0.0247
12 1037 Private Chahi 0.7113 0.0448
13 1039 Private Chahi 2.9479 0.7862
14 1050 Private Chahi 0.2367 0.2095
15 1051 Private Chahi 0.5021 0.1511
16 1052 Private Chahi 0.4270 0.1252
17 1048 Private Chahi 0.2259 0.1365
18 875 Private Chahi 1.4186 0.5333
19 797 Private Chahi 0.3861 0.2570
20 799 Private Chahi 0.7622 0.3005
21 815 Private Chahi 0.8836 0.3890
22 814 Private Chahi 0.6358 0.4550
23 817 Private Chahi 1.0205 0.0073
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11

24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

42

43

44

45

46

47

48

49

50

51

52

53

54

55

56

Pipar
City

Khawaspura

813 Private Chahi 0.8833 0.0796
811 Private Barani 1.9931 0.6413
812 Private Barani 1.3884 0.2321
483 Private Barani 1.1782 0.3328
484 Private Barani 0.7356 0.5514
489 Private Barani 1.5020 0.3066
485 Private Barani 0.9084 0.1782
488 Private Barani 0.1147 0.0895
487 Private Barani 1.7865 0.9389
486 Private Barani 1.8243 0.5437
493 Private Barani 1.4981 0.5750
501 Private Barani 1.2812 0.0285
500 Private Barani 1.3237 0.3212
497 Private Barani 1.0593 0.4665
498 Private Barani 0.0661 0.0661
499 Private Barani 1.7218 0.4896
496 Private Barani 1.5420 0.4484
532 Private Barani 0.1767 0.1502
531 Private Barani 0.9155 0.5195
530 Private Barani 1.0880 0.0839
444 Private Barani 1.0843 0.4612
1025 Government G.M.Rasta 1.1738 0.1201
1026 Government G.M.Rasta 0.2411 0.0580
865 Government G.M.Rasta 1.1165 0.0506
781 Government G.M.Rasta 0.7041 0.0806
510 Government G.M.Rasta 2.4961 0.0729
533 Government G.M.Rasta 0.6517 0.0878
443 Government G.M. Aabadi 0.4854 0.3302
422 Government | G.M.Charagah 10.9524 0.6455
419 Government | G.M.Charagah 0.8166 0.0361
418 Government | G.M.Charagah 65.9942 1.7466
445 Government G.M. Pahad 0.1067 0.0036
867 Government G.M.Nadi 0.5572 0.0360
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57 482 Government G.M. Nala 1.2511 0.2624
58 534 Government G.M. Pahad 7.7055 0.6992
59 442 Government G.M. Pahad 4.6249 1.6750
60 554 Government G.M. Nala 1.4463 0.0234
61 550 Government G.M. Pahad 4.6625 0.2580
Total (Village Khawaspura) 151.1068 18.5913

1 181 Private Barani 0.7711 0.0123
2 179 Private Barani 0.9021 0.2451
3 176 Private Barani 1.7361 0.4139
4 175 Private Barani 2.3766 0.6445
5 152 Private Barani 1.9254 0.6197
6 154 Private Barani 1.9486 0.0185
7 150 Private Barani 1.8986 0.5040
8 146 Private Barani 1.8093 0.0884
9 147 Private Barani 0.9158 0.4706
10 145 Private Barani 1.7377 0.5205
11 132 Private Barani 1.2927 0.5593
12 138 Private Barani 1.0938 0.0367
13 134 Private Barani 0.9934 0.4171
14 133 Private Barani 0.8017 0.1341
15 Pipar _ 129 Private Barani 3.3175 0.7955

city Madpuriya : :

16 128 Private Barani 2.0575 0.1729
17 126 Private Barani 1.8278 0.3863
18 125 Private Barani 3.1989 1.3129
19 90 Private Barani 2.6890 0.7259
20 182 Government G.M. Pahad 11.6375 0.4162
21 180 Government Barani 0.8574 0.2547
Total (Village Madpuriya) 45.7885 8.7491

1 2876/1573 Private Barani 0.0858 0.0815
2 2874/1572 Private Barani 0.1560 0.1535
3 F;E)t?/r Palri Sidha 1283 Private Barani 1.1350 0.1305
4 2868/1024 Private Barani 0.1437 0.1412
5 2871/1023 Private Barani 0.4721 0.4538
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6 999 Private Barani 0.4008 0.0630
7 1000 Private Barani 0.4811 0.1711
8 1001 Private Barani 0.1805 0.0210
9 1584 Government G.M.Magra 41.2387 2.7878
10 1581 Government G.M.Magra 0.4098 0.0740
11 1563 Government G.M.Magra 0.5368 0.0140
12 1485 Government G.M.Magra 2.3483 0.1926
13 1481 Government G.M. Nala 1.2181 0.0687
14 1290 Government G.M.Magra 2.6070 0.2008
15 1288 Government Barani 0.4788 0.0359
16 1285 Government Barani 1.3912 0.4012
17 1025 Government G.M.Magra 40.3738 1.0117
18 996 Government G.M.Magra 14.0487 2.0256
19 1007 Government G.M.Magra 6.8756 0.0123
20 1002 Government G.M.Magra 0.1197 0.0103
21 994 Government G.M.Magra 72.3695 1.5322
22 1289 Government | G.M.RASTA 2.2992 0.0197
23 995 Government | G.M.RASTA 1.2614 0.0136
Total (Village Palri Sidha) 190.6316 9.6160
1 . 1346 Government | G.M.Charagah 7.9635 0.0878
Pipar Khariya
2 City :(uhnacrl?:r: 1580 Government G.M.Rasta 1.4545 0.1360
3 1570 Government | G.M.Charagah 5.6364 0.1670
Total (Village Khariya Khangar Junction) 15.0544 0.3908
Total= Tehsil -Pipar City, District-Jodhpur 48.4133
District -Nagaur
SNo | Tehsil Village Survey/ Type of Nature of land Total area in Ar_ea to_ be
Khasra No. land Ha acquired in Ha
1 68 Private Barani 3 0-3700 0-2356
2 69 Private Barani 3 2-9600 0-6920
3 Merta | Talanpur 74 Private Barani 1 2-9100 0-0560
4 75 Private Chahi 3 1-5800 0-2133
5 7TT@1942 Private Chahi 3 0-9900 0-1793
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77 Private Chahi 3 1-5800 0-2729

80 Private Barani 2 2-6400 0-3792

79 Private Chahi 3 0-9600 0-2579

81 Private Chahi 3 1-5100 0-3627

82 Private Chahi 3 2-4900 0-1183

83 Private Chahi 3 1-6200 0-3048

85 Private Chai 3 2-5200 0-3079

90 Private Chai 3 0-8600 0-1550

84 Private Chai 3 1-2700 0-2149

89 Private Chai 3 0-9500 0-3293

88 Private Barani 3 2-4200 0-7874

87 Private Chai 3 1-0300 0-0282
2135@149 Private Barani 2 0-6200 0-1842
149 Private Barani 2 1-2800 0-1618
148@1948 Private Barani 2 0-8100 0-2337
2511@116 Private Barani 2 0-5850 0-0420
143 Private Barani 2 2-3800 0-6458
2310@120 Private Chai 3 0-7133 0-0514
2311@120 Private Chai 3 0-7134 0-1530
2342@2312 Private Chai 3 0-5513 0-1417
2169@122 Private G.M.Industrial 0-0955 0-0880
2360@2341 Private G.M.Residential 0-1088 0-0143
121 Private Chai 3 2-1400 0-2770
122 Private Chai 3 7-7500 0-4254
922 Private  [Chai 3 & Baranil  5-1166 0-3912
920 Private Barani 3 6-9300 1-4600
955 Private Barani 3 11-6600 1-7357
956 Private Barani 3 0-4200 0-1581
886 Government G.M.Rasta 0-8300 0-0591
2171@2169 | Government Barani 1 0-0645 0-0307
919 Government G.M.Magra 0-5300 0-0330
958 Government | G.M.Gauchar 10-8800 1-8694
1073 Government | G.M.Gauchar 5-8000 0-6231
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39 1074 Government | G.M.Gauchar 10-2400 0-6681
40 1127 Government | G.M.Gauchar 15-2200 0-0353
41 1206 Government | G.M.Gauchar 127-6900 1-9356

Total (Village Talanpur) 241.7884 16.3123

1 766 Private chahi 3 1.4000 0.2837
2 767 Private chahi 3 1.0600 0.1913
3 768 Private chahi 3 3.6900 0.8160
4 772 Private chahi 3 2.0100 0.1285
5 770 Private chahi 3 1.5200 0.0900
6 774 Govt. &Private] G.M.Magra 0.3600 0.0050
7 1025  Govt. &Private| G.M.Pahad 3.2800 0.0244
8 1026  Govt. &Private| G.M.Pahad 0.9700 0.2834
9 1031  |Govt. &Private| G.M.Pahad 2.5600 0.2764
10 Merta | Dhannapa 1035  |Govt. &Private| G.M.Pahad 0.7600 0.3351
11 1047  |Gowvt. &Private|  G.M.Pahad 6.3000 0.4536
12 1050  |Govt. &Private| G.M.Pahad 4.7800 0.4691
13 1051  |Govt. &Private| G.M.Pahad 5.8900 0.0027
14 1039  |Govt. &Private| G.M.Pahad 5.4900 0.0372
15 1036 Private Barani 3 0.8100 0.3136
16 3678/1033 Private Barani 3 0.4400 0.0338
17 3677/1032 Private Barani 3 0.3500 0.0078
18 3673/1032 Private Barani 3 0.3300 0.1690
19 3675/1032 Private Barani 3 0.3300 0.1620
Total (Village Dhannapa) 42.3300 4.0826

Total = Tehsil Merta, District-Nagaur 20.3949

Total = Tehsil Pipar City, District Jodhpur 48.4133

Grand Total 68.8082

[e- F. No. NWR-HQOENGG(LM)/19/2025]
SHIV CHARAN BAIRWA, Chief Engineer/General
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